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'They should, appear before the Public 
ervice Commission irrespective of 

'the fact whether we can amend the 
Apprentices Act Or not. 

, SHRI INDRAJIT GUPTA: My 
. questlon is in view (yf everything the 

Minister has stated, whether any clear 
,cut advice Or direction has been given 

y the Railway MiniStry or the Rail-
way Board to the Railway Service 
Commissions to give preference to 
those candid'ates who have already 
,passed the apprenticeship course. 

Number 2. Can he tell us what per-
lCentage of candidates who have comp-
:Ieted the railway train:ng course and 
, ppeared before the Railway Service 

omnussion, have actually been ab-
orbed in the services? 

~SHRI MALLIKARJUN: I have a1-
'ready clarified about the Apprentice-
$hip Act. It is needless to re-emph-

ise it. So -far as the other two aspects 
tOf the question are concerned the , 
Railway Board does not interfere with 
'the functioning of the Railway Service 

ommission. 

SHRr INDRAJIT GUPTA: Do you 
~ive preference? Can you tell me? 

SHRI MALLIKARJUN: You have 
patience to listen to me. We do not 
'interfere with them. But when a per-

on who has been trained' in the rail-
ways appears before the Commission, 
'naturally he will have a better chance 

f getting through. 

Number 2. As for the question 
·which the hon. Member, Mr. Yadav 
'had earlier asked, we haVe spent the 
-money in all departm~nts of the Gov-
ernment of India. Stipend is being 
'paid to these apprentices in all De-
!>artments and not in Indian Railways 
'alone. 

'SHRI INDRAJIT GUPTA: My se-
~ond part is this. What is the percen-
'tage of those apprentices who have 

pplied .through the Railway Service 
'Commission and who have been ac-

ually absorbed in the services? 

SHRI MALl1IKARJUN: At the 
moment, I do not have the percentage 
of apprentices. who have appear 
before the Railway Service Com-
mission. 

Vocational ducation in 'rribal Ar 
*373. SHRI ARJUN SETHI: Will 

the Minister of EDUCATION AN}) 
SOCIAL WELFARE be pleased to 
sta.te: 

(a) whether mployment-oriented 
vocational and technical education is 
being imparted in Primary and Higher 
Secondary Schools in areas predomi-
nantly inhabited by tribals and 
Scheduled Castes; and 

(b) if so, the details in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRIES OF EDUCATION AND 
SOCIAL WELFARE (SHRIMATI) 
SHEILA KAUL): (a) and . (b). No 
speCifically employment-oriented vo-
cational or technical education is being 
i1mparted at the Primary level either 
in the areas predominantly inhabited 
by Scheduled Castes or Scheduled 
Tribes Or elsewhere. In regard to the 
Higher Secondary stage a beginning , 
has been made in some of the States, 
among those that have accepted the 
10 + 2 pattern, to provide for voca-
tional courses. Since it will be neces-
sary to have area-wise surveys to 
assess the specific needs in the respeC-
tive areas and since teachers will have 
to be trained and equipment prOvided, 
it will take some time before such 
vocational courses, either in area 
predominantly inhabited by Schedu .. 
led Castes or Scheduled Tribes or in 
other areas to become available on an 
extensive scale. 

SHRI ARJUN SETHI: Mr. Speaker 
Sir, my question relates to emplo -
ment-oriented vocational and techni-
cal education exclusively 'mpa ted In 
tribal and Schedul d Caste areas. The 
hon. Mlnister has stated in her stat -
anent that no steps have been taken 
exclusively for these people. It is a 
fact that in SPite of best Of e orts by 
the Government at the Centre as well 
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in the States the percentage ot • drop-outs in these categories of stu-
d'ents has increased. In view of the in-
crease in the percentage of drop-outs 
the Commissioner for Scheduled 
Castes and Scheduled Tribes has re-
commended' many things. I would 
like to read only one of them. It 
reads: 

"The programme should assist 
them in acquiring appreciation of 
their vibrant culture and conserv-
ing their environment." 

In view of this . recommendation, 
lDlay I ask the hone Minister what 
speCific steps have been taken to de-
creaSe the perecentage of drop-outs 
specially at the secondary level and 
also at the university level in the 
category g,CST people? 

SHRIMATI SHEILA KAUL: As I 
mentioned, the primary school class-
es are from 1 to 5 and there we have 

. the socially useful productive work 
programme for these children. This 
programme trains them in doing work 
by hand' and inculcates the spirit of 
dignity of labour in them. Then, 
when we come to vocational course 
at the higher secondary level, that is, 
after 10, we have 10 plus 2 systerp. 
under which the students are taught 
tlie regular Cousses. They are also 
taught the vocational courses which 
they can take up if they want to take 
up a job. If they want to continue 
the studies like doing he degree 
course, they can do that. They can 
take up vocational jobs after they 
bave done 10 plus 2 course. But in the 
tribal areas or in the Scheduled Caste 
areas Where the schools exist, they 
are given some sort of training as 
is given in other schools. 

SHRI ARJUN SETHI: Whatever 
he hon. Minister has said is a gene-

ral policy ot the Government that 
after the secondary stage, 10 plus 2 
formula will follow. But my ques-

. tion relates to SCST categories of 
tudents. So many steps have nO 

doubt been taken by the Government. 

But in spite Of all the efforts it is a , 
fact that the steps have not yieldEd 
the desired results. In the state-

. ment, the hon. Minister has already 
stated. that some of the States have 
adopted this formula while there are 
other States which have not adopted 
the formula. In regard to those States 
which have not followeci this formula, 
ma~ I know what steps the Govertb-
naent has taken to see that in the 
interest of these students at least, this. 
formula is adopted by those states?" 

SHRIMATI SHEILA KAUL: It IS 
correct that some states have ad'opt-
ed the formula of 10 plus 2 and some 
States h'ave not done so. But we are 
cajoling them, asking them and re-
questing them to do it. We hope that 
in due course when the infra-struc-
ture is produced by themselves, they 
will take up this 10 plus 2 programme .. 
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SHRI BHERAVADAN K. GADHA~ 
VI: So far as the educational policy 
Of the Central Government is con-
cer.ned, I would say that there are no " 
adequate arrangements for the weak--
er sections, particular Iy fPr the Hari-
jans and the Adivasis. We have got 
Central Schools but they are in big . 
cities, metropolitan cities, and only 
those Harijans and Adivasis who are " 
living in cities can take the benefit . 
of those Schools for sending their " 
children there. Therefore, the "large ' 
sections which remain in villages and 
interior areas do not get this facility: 
of getting education there sO that they . 
can compete in the competiti ve exa-
minations held by the Union Public " 
Service Commission as well as the " 
State Public Service Oommission. 
That is the reason why we are facing 
this problem of the quota for Hari-
jans and' Adivasis, particularly Adi- -
vasis, not being filled, despite guaran-
tees in the Constitution. I would like 
to know whether the Government of.' 
India proposes to establi h schools on 
the pattern of Central Schools in the 
interior areas of the country, so that 
the Harijans and tribals and other 
weaker sections can avail themselves 
of this benefit. 

SHRlMATI SHEILA KAUL: This 
question relates to Central Schools. 
Though the supplem ntary doe not -
flow out of this Q estion, I will still 
:r:eply. T ere are certain rules for the 
establishment 0 Central School~ 
when they are given to certain areas. 
I think, practically everybody knows· 
what those rule are. To begin with, . 
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. th Ceptral Schoo ar for the peo-
ple, working in Central Services; a . 
person may be ~ an ordinary person or 

• a Harijan Or a Scheduled Tribe; the 
~hild of anybody who works in the 

' eentral Government will get admis-
:sion to the school. These schools are 
established in areas where there are 

.. public und' rta kings or illere are other 
Central Government offices; and the 
chiJdren of these employees can be 
ent to these Schools. SoJ this is the 

standar:d norm ot esta~lishing Cen-
tral Schools. If a Central -School is 
required anywhere, if these condi-

- tions are fulfille4, sure~y there will 
. be established a Central SchooL .• 
, (Interruptions) 

SHRI BHERAVADAN K. GADHA-
- VI: My question was not about Cen-
.. tral Schools. 

Mudkhed-Adilabad Line 

111374. SHRI UTTAM RATHOD: Will 
- the .Minister of RA~LWAYS be plea-

sed to state: 
(a) whether it is a fact that there 

has been a consistent demand to ex-
tend' the Mudkhed-Adilabad railway 
line to Ghughus Or Chan aka to faci-
litate the coal transport to western 
ar~as and thermal stations; 

(b) whether Government have sur-
veyed this line; . and 

(c) if so, whether Government pro-
pose to :nclude this iine in the Sixth 
Plan? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF RAlL WAYS AND 
EDUCATION AND SOCIAL WEL-

, FARE AND IN THE DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI MALLlKARJUN): (a) There 
has been a demand. 

(b) Yes, Sir, on behalf of Maha-
rashtra Government. 

(c) No, Sir. 

SHRI UTTAM RATHOD: The Rail-
ways have their own way Of dealing 
with the demands of the people and 
governmen s. In this case, the Maba· 

r shtra Government r. quested the 
C . ntral Government that it has to 
take coal trom R'ajura and Chandrapur 
area all the way to Parli Vaijnath 
via Hyderabad and' so if this line is 
taken to Ghughus from Adilabad, It 
will be easier for them to transport 
coal and even at a lesser cost. They 
have also spent money on surveying _ 
this line. They have spent nearly 
Rs. 10 to 15 lakhs on survey. May I 
know what is the difficulty for the 
Railways, n9w to include this line in 
the Sixth Plan? 

SHRI MAL"LIKARJUN: It is true 
that eaJ'lier in 1976 a survey was 
c.onducted from Mudkhed to Adilabaa 
but it has been . found unremunera-
tive. Therefore, it has been dropped. 
However, because of the consi 'tent 
demand and also apart from that, be-
cause of the coming up of cement 
plants etcJ it has been now decided 
that Parbhani-Mudkhed~Adilabad 
gauge conversion and from dilaoad 
to .Pipilkhuti a new line, will be sur-
veyed. This has again to be resurve-
yed and the final location survey will 
be conducted next year and it will be 
included in the Sixth Plan. 

Asia V ctinls of Racial Wrath in U.K. 

*375. SHRI MADHA VRAO SCIN-
DIA:' 

SHRr CHITTA BASU: 

Will the Minister of EXTERNAL 
AFF AIRS be pleased to state: 

(a,~ whether . Gov~rnment's atten-
tion has been drawn to the news-item 
captioned "Asians main victims of 
U- K. racial wrath" in the Times of 
I~dla dated No,vember 19, 1981, stating 
that an estimated 7,000 racially"moti 
vated inCidents involving Asians and . 
other minority groups occur in Eng-
land and Wales every year; 

(b) if so, whether Governm nt 
haVe since obtained details of the 
study referre to therein; and 




